IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI

COURT-III
Item No.-120

IB-2608(ND)2019
IN THE MATTER OF: .
Jagjot Singh Maan. ... OPERATIONAL CREDITOR
Vs.
Inox FMCG Pvt. Ltd. ....CORPORATE DEBTOR
SECTION ‘

~Uls 9 IBC cnde 2006 - - ;o Order delivered on 08.02.2021

("OR AM:

CH. MOH]) ‘SHARIEF TARIQ
MEMBER (JUDICIAL)
SHRI NARENDER KUMAR BHOLA

MEMBER (TECHNICAL)
PREESENT:
For the Applicant/CC : Mr. Manu Yadav, Mr. Nitesh Kumar, Advocates

For the Respondent/CD Ms Rh°a Chawla, Advceate
For the Intervener :

ORDE A

.- - Poth the sides are present. If. is sub mzdfd that the partizs are exploring the
pbssibii’ii}'/ of setitément and preyed for ;dJ_c_!umment to place the teims of

settie rler‘tor\ wizcord.
List the matter on 26" February, 2021 :

(NA&J‘IDER KUMAR BHOLA) i § o | (CH. MCHD. SHARYEF TARTQ)
- MEMBER (TECHNICAL) PR MEMBER (JUDITIAL)

Mamta



